
25.04.2018                          (  PROUNCEMENT OF JUDGEMENT APPLT. JURISDICTION )

COURT NO. 22 
HON'BLE MR. JUSTICE VALMIKI J.MEHTA

AT 2.15 PM 

1. RFA NO.334/2018 GEETA BISWAS MANOJ KUMAR,S.A.RAO,SAURABH SHARMA
VS NAMITA DASS & ANR

COURT NO. 16   
HON'BLE MS. JUSTICE REKHA PALLI

AT 10:30 A.M.
1. W.P.(C) 934/2012 SUDHIR VOHRA AMIT BHAGAT

CM 18315/2014 VS REGISTRAR OF COMPANIES SONALI CHOPRA
AND ORS SUPARNA SRIVASTAVA

TUSHAR MATHUR
MILANKA CHAUDHARY,SIDDARTH MEHRA
NASEEM R. NATH,ABHIMANYU VERMA
SUNIL GUPTA,H.S. CHANDHOKE
PRASHANT MISHRA,JOMOL, ANISH DAYAL
SIDDHARTH VAID,RUPAM SHARMA

2. W.P.(C) 3975/2012 ANIL KUMAR SHARMA & ANR AMIT BHAGAT 
CM 4055/2013, 15336/2017 VS THE UNION OF INDIA & ORS SONALI CHOPRA

SANJEEV NARULA 
ANUMITA CHANDRA,NASEEM R. NATH
ABIHMANUYA VERMA,SUNIL GUPTA
H.S.CHANDHOKE,PRASHANT MISHRA
JOMOL

3. W.P.(C) 1435/2014 BDP DESIGN ENGINEERING MILANKA CHAUDHARY
CM 2977/2014,26660/2017 PVT LTD. SIDDARTH MEHRA
CM 32491/2017,37116/2017 VS. UNION OF INDIA & ORS SHATRAJIT BANERJEE

MRIVALINI SEN
NASEEM R. NATH, ABHIMANYU VERMA 
SIDDHARTH VAID, RUPAM SHARMA
ASHIM SOOD, DHRUV SOOD
PAYAL CHANDRA, AMIT BHAGAT 
SONALI CHOPRA, SUDHIR VOHRA

    HIGH COURT OF DELHI                            
    24 APRIL,2018                             REGISTRAR (LISTING)



25.04.2018                                FOR PRONOUNCEMENT OF JUDGMENT(ORIGINAL JURISDICTION)

COURT NO. 22 (OS-C) 
HON'BLE MR. JUSTICE VALMIKI J.MEHTA

     AT 2.15 P.M.

6.  CS(OS) 140/1997              SATISH KUMAR & ORS.     RAJIV BAHL, S.P.SRIVASTAVA    
               Vs.  SURINDER KUMAR KAJAL CHANDRA, PRERNA CHOPRA

GROVER & ANR.          VIREN KAPUR 
                                                  
7.  TEST.CAS. 38/2000         SURINDER KUMAR GROVER KAJAL CHANDRA, PRERNA CHOPRA     
               Vs. STATE                    VIREN KAPUR, RAJIV BAHL, 

S.P.SRIVASTAVA 
********

COURT NO. 21 (OS-F)
HON'BLE MR. JUSTICE JAYANT NATH

     AT 10.30 A.M.

9.  ARB.P. 637/2016           OK PLAY AUTO PVT. LTD.       ABHINANDAN BANERJEE, VIPUL
    I.A. 4326/2017            Vs. INDIAN COMMERCE &        KUMAR, AKASH CHANDRA JAUHARI, 
                              INDUSTRIES CO. PVT. LTD.     SHALINI KAUL, ANANDH K. 

10. O.M.P. (COMM) 265/2016    NATIONAL HIGHWAYS AUTNHORITY RAVI SIKRI, MUKESH KUMAR, DEEPAK    
                              OF INDIA                     YADAV,ANISH  DAYAL, SIDDHARTH 
                              Vs. M/S INTERCONTINENTAL     VAID                             
                              CONSULTANT AND TECHNOCRATS PVT                              
                              LTD                                                       

*********
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